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Hon'ble Mp.S.Dayal, AM

Hon'hle My. S.K.I. Naqvi, JM

Chaudhary N. A Khan for the

applicant. Sri A,K,Gaur for the respondents.

The learned counsel for the
applicants has filed M'isc.ﬁaplication
No.4290/2000 in this OA for pemission
to file application jointly. Since the
issue of facts and law are simil;r in
the cases of the applicants, pemission

is granted.

Heard leamed counsels .

Order dictated separately.
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